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 F.O. No. 53500/2018 

 

Per: Justice Dilip Gupta: 

 

 Learned Counsel for the appellant has placed before us the 

death certificate of late Bajrang Lal Agrawal, Prop. of the firm.   The 

appeal, therefore, sands abated.  

 (Dictated and pronounced in the open Court). 

  

  (Justice Dilip Gupta)          

 President 

  

  

       (C. L. Mahar) 

                                                                                Member (Technical)

 Pant 
 

 

 


